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CRI M NAL APPEAL NQ(s). 1719 OF 2009
BALJI NDER KAUR Appel I ant (s)

VERSUS
ONKAR SI NGH CHEEMA & ORS. Respondent ( s)
(OFFI CE REPORT ON DEFAULT)
Date: 09/12/2011 Thi s Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTICE R M LODHA
(I N CHAMBERS)

For Appellant(s)
M. Dinesh Kumar Garg, Adv. (not present)

For Respondent (s)
M. Jatinder Kumar Bhati a, Adv.

Ms. Pratibha Jain , Adv.

Ms. Anuradha Soni Vernmm, Adv.

The Court nade the follow ng
ORDER

No one appears for the appellant.

However, in the interest of justice, further tine
of six weeks fromtoday is granted to the counsel for the
appel lant to conmply with O fice Report on Default by filing
addi ti onal docunments and payi ng cost of Rs. 500/-.

(Raj esh Dham (Renu Di wan)

Court Master Court Master



